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1.3, 686(37).—ara avawTe, Ffaeqat srferfa=e, 2002 (2003 FT 12) it T 5337 Fi ITUTT (2) FT Tacd

QTR T TN Fed g0 AT Trstia &, Tfaeqet srdier stteanar (5 SH8 38 T997q AT gl 97 §) & Sassaq

I &7 12 fREaw, 2016 & ®g AT FiT STater & oI a7 377 1aer g a, S0 & ST 9T Q¥ al, AT & Teqe %
Feat 1 g F:3a F for arfapa weft 81

[T, &. 9/11/2016-Hu]

F. 1. . g, 9 atea

MINISTRY OF CORPORATE AFFAIRS
NOTIFICATION
New Delhi, the 27th February, 2017

S.0. 686(E).—In exercise of the powers conferred by sub-section (2) of section 53J of the Competition Act,

2002 (12 of 2003), the Centra Government hereby authorised Shri Rgeev Kher, the senior-most Member in the

Competition Appellate Tribunal (hereinafter referred to as the Tribunal), to discharge the functions of the Chairperson in

the Tribunal for aperiod of six months with effect from the 12" day of December, 2016 or until further orders, whichever
isearlier.

[F. No. 9/11/2016-CS

K.V.R MURTY, X. Secy.

1180 GI/2017

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.

Digitally signed by SARVESH

SARVESH KUMAR  kumar srivasTava

Date: 2017.03.04 15:45:36
SRIVASTAVA =



		2017-03-04T15:45:36+0530
	SARVESH KUMAR SRIVASTAVA




